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Order with Signature 

33. 13.3.97 

Adjourned to January., 1996 

at request. 

/1 	E-aI+L&i4-N 

MR (-D MI iTRT 

It is submitted that Shri 31 

Das is not well and has gone to 

Delhi for rredical check up, 

Adjourned to 3.2.1997. 

NalTe of Shri Ahok Mishra 

be deleted and in its place 

Shri Ahok MOhanty, Senior Stanc31 

Counsel be substituted. 

MEMBEP ADM IN ISTRT 1VE 

MBER (JIMXI~L) 

Cafl before-the next vail 

Division Bench at request. 
J 

NBER n)ILL) 

Adjourned to 43•97 for 

hearing. 

J 	3\7 
vice_Chairrna7\ 

me 1k)e r(judicial) 

Learned counsel for the 	tit.inr 

files a Memo dated 3.3.1997 in which he seeks 

permission of this Court for withdrawing his 

petition as he has been prcrnobed to the post 
of TJ.D.C * with effect from 26.7.1 95. In view 
of this the petitioner prays for ithdrawa3 

of this petition. The prayer is all3. Tft 

petition is diissed as withdrwn. 

Shri Ashok Mohanty, learned Se nior 

Standing Cou1 is prent andi- ç cd. 
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MEMR (JDIcrAL) 


